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female tIeracy campaign in Mewat, the 
Union Govemment has not received any 
request so far. 

AuIet8nce to Youth Clubs 

2035. SHRI SUDHIR SAWSANT: 
NIII the MinIster of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether· the Govemment are 
considering the proposal to increase the 
amount of assistance given to youth clubs; 

(b) • so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OF 
VOUTH AFFAIRS AND SPORTS AND 
DEPART MENT OF WOMEN AND CHILD 
DEVELOPMENT (KUMAR I MAMATA 
BANERJEE): (a) Ves, Sir. 

(b) and (c). Suitable increase in finan
oial asslslanoe, both recurring as well as 
non-t'8CUf'ring, as also the period of eligibility 
for recuning grants is being examined in 
consultation with the finance authorities. 
Much would depend on the availability of 
funds under the 8th Five Year Pian. 

[ Tf8IJSIatIon) 

WortdolMl of Children In Primary 
Claaea 

2036. SHRI CHHEDI PASWAN: Will 
the MInIster of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether a Committee has been 
constIuted under the chairmanship of Prof. 
Vashpal with aa view to reducing the 
w..tdoadofthechlldren in primary classes; 

(b) If so. whether the Committee has 
submllted hl'8pOft to the Govemment; 

(c) • so. the main recommendations 

thereof; and 

(d) the steps being taken by the Gov
emment in this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DE~ELOPMENT (DEPARTMENT OF 
EDUCATION AND DEPARTMENT) OF 
CULTURE (KUMARI SEWA): (a) Yes,Sir. 

(b) No Sir. 

(c) and (d). does not arise. 

[English) 

Broad-Gauge Rail Link Between 
Madras and Dlndlgul and Madurat

Manlyachchl 

2037. SHRI K.V. THANGKA BALU: 
WiHthe Minister of RAILWAYSbe pleased 
to state: 

(a) whether there is any proposal to 
construct broad --gauge railway fine from 
Madras to Dindigul Via Villupuram and 
Tiruchl~dfrom Madurai to Maniyachi; 
and 

(b) if' so, the detailS thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALLKARJUN): (a) Yes, Sir. 

(b) A new work of conversion of 
Madras-Dindigul section has been.included 
in the Budget for 1992-93 of this, subsec
tion Madras-Chengalpattu is targetted for 
completion during 1992-93. The conversion 
of Madurai- Maniyachchi is part of the on
going Kaarur-Dindlgul-Madurai- Maniyachi 
TonticorinlTalaiyuthu project. This section 
is also targettedforcompletion in 1992-93. 

Smugglng of Snake Skins 

2038. SHRIMA TI SAROJ 
DUBEY: 
SHRI MANJAY LAL: 
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WI! the Minister of ENVIRONMENT (f) the meaau,.s tlken or pn:IpOHd to 
AND FORESTS be pleased to state: betaMntoprevent such IncIdentS Infuture? 

(a) whether snake sklns 'Wofth overRa. 
10 lakh were recently seized at the Indira 
Gandl Air Port, Deihl; 

(b) • so, the details the.._; 

(c) the annual seizure ofana1c8 skins at 
various points of slT1JggHng and the esti
mated value of anake skins atnuggledout of 
the country, unchecked during the last one 
year; 

(d) whether the Government haVe 
made efforts to identify the llegal traders 01 
snake skins and their contact both within 
the country and outside; 

(e) If so, the details thereof; and 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMAl NATH): (a) and 
(b). On 21.5. 82, 1848 pIeCH of snake 
skins drived lrom python, rat snake and 
water snake we,. seized by the DelhI CUs· 
tOn'l AuthortIIes from a Swedish National. 
No pNCise vatur oftha seiZed skins can be 
detet mil .. as there is no IegaItrade Inthe 
species Inthls country. However, th vaIur 
of consignment In panchnarna has been 
asslsad to be approximately As. 1.84 
Iakhs. 

(c) The seizures made by the CUstom 
AuthoIIies at Bombay • Madras, caIcu1ta 
andDelhiduring 19G1 ..... as foIIotp: 

NaameofPor.t No. of snake skinslltems seized 

C81cutta 

78 wale1s and 49 page 

4 sanke skit purses 

Deihl 19G skins and 28 skin articles 

Bombay 4421 ..,. and 157ltems 

TOIa! 4420 IkIns and lS71lems 

(d) and (e). Wherever during cross 
examination of the persons apprehended 
with the Hell goods, so",. information 
regarding others engaged In the IIegaI 
trade comes to Ight, raids on trading 
establlahments ... canted QUI with the help 
of local police aUlhoritleS the I8IUI varying 
from case to cue. 

() MeaSU18S taken to prwent such 
Incldents ... : 

1. RegIonal Degionaal Deputy 0InIc
tors.Wlllle ~havebMn polled 
at four major ports I.e. CaJcuna. Bombay, 
Deihl and Madras. ,_.._ OIredora, 

wildie PNtervatJon, haw been posted at 
CochIn, Guwahall and pathaI*ot. These 
aIIc8rI andwlkllle InIp8c:tcnposted under 
them carry out surprise chedcIngs .. the 
port with the help of Custom aulhortlles. 

I. Theaffictatsof statewldllewinG aIIo 
carry CUI periodic c:heckingI of the SIDCkI 
held by the IicenMd dNIerS under the 
orders of Hon'ble HIgh Coutts. RaIdI .. 
also 0IganiIed by theM offtcIIIIlO appre
hend !legal traders, whenever any kIIeIi
gence In thII NgaId is naMMI. 

II Asystem ofcuh rwardI .... .,..n 
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Introduced for getting Intlllgence IIbouI constructlon(BFR). Theseprovislonl have 
~ now been extended to cover public sector 

Iv. india being a member of the "Con
vention on international Trade In Endan· 
gered SpecIes. of wid Fauna and FIora-. 

. coopendlon of International Community is 
alto obtained In apprehending the smug. 
gIers. 

v. Cooperation of Directorate of Reve· 
nue Intellgence. Coast Guard, Bon:Ier 
Security F0R:8 and C.R. P. F.1s also taken 
In safeguarding against smuggling of wild· 
life products. 

Side luger "U. In Utter PI1Idesh 

2039. SHRI SURENDAA PAl PA· 
• THAK: Will the Minister of FOOD be 
pleased to state: 

(a) the total number of sugar mills in 
Uttar Pradesh and the number of sick mills 
out of them; 

(b) whether the Union Government 
have received any proposal/memorandum 
from the Government of Uttar Pradesh for 
the revival of theSe sick mills 

(c) Hso. the steps taken by the Govern· 
ment thereon; and 

(d) the number of applications/propos· 
als I memoranda received by the Govern
ment in this regard during the last three 
years and the nurnber of mills out of them 
revived so far by the Govemment ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL- SUPPLIES, CON
SUMER FFAIRS AND PUBLIC DISTRIBU
TION (SHRI KAMALUDDIN AHMED): (a) 
There are 106 sugar mills installed in'the 
State on Uttar Pradesh. Under the provi
sions of the Sick Industrial Companies 
(Special Provisions) Act. 1985 companies 
which become sick have to be referred to 
the Board tor Industrial and Financial Re-

undertaklngsalso. BIFR has Intlmatedthat 
cases of five sugar undertakings from Uttar 
Pradesh have been reported to them and 
out of these. four were found !to be not 
maintainable. The remaining one ease Is 
being processed. Information regarding 
sick sugar factories In the cooperative 
sector is not maintained. 

(b) to (d). No proposals/memoranda 
have been received from the Govemment 
of Uttar Pradesh in the Ministry of Food 
regarding revival of sick sugar mills, Sick 
sugar mills have to themselves prepare 
schemes for rehabilitation/modernisation and 
get them approved by the financial institu
tions. Financial assistaoce is also available 
from the sugar Development Fund for such 
rehabilitation/modernisation schemes sub
ject to their fuHilling the conditions laid 
down. 

(English) 

F ..... nd F""ght Committee 

2040. SHRI TARA CHAND KHAN· 
DELWAl Willthe Mrnrslerof RAILWAYS 
pleased to S~.I:tt 

<a) whether the Government consti· 
tuted fare and freight Committee to look into 
the ticket concession policy of the Rail
ways: 

(b) If so. whether the Committee has 
since submitted its report to the Govern
ment; 

(c) if so, the details thereof; 

(d) whether the Government propose to 
cut down railway fare concessions for some 
categories; 

(e) if so, the details thereof and the 
reasons therefor; and 

(1) by when it is likely to be imple
mented? 




